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 [sft  मधु  लिमये]

 वक्त  विचाराधीन है?  मुश्ते डर  है  हमेशा  हमने
 देखा  है  कि  यह  जो  अजहर  मंत्रालय  है  यह
 सैकन्ड  क्लास  या  थर्ड  क्लास  मंत्नालय  है,
 गुड  मालय  और  वित्त  मंत्रालय  का  इतना
 तानाशाही  राज्य  मजदूर  मवा लय  पर  रहता  है
 कि  दन  को  बान  को  कोई  नही  पूछता ।  मैं
 पासो  उदाहरण  दे  सकता  ह्  1  इस  लिये  मैं

 चादता  हु  कि  आप  खुलासा  करे  कि  क्या  बेज
 रिविजन  या  सैलरी  रिवीजन  को  जमा  कर

 रखने  का,  फोज  करने  का  मामला  भो  विचारा-
 ओन  है
 Shri  Hathi:  So  far  as  this  decision of  the  age  Board  is  concerned, I  have

 very  clearly  stated  that  this  decision
 hag  been  taken  with  the  concurrence
 of  the  Finance  Ministry  and  the  Fin-
 ance  Minister  himself  Therefore,  this
 Question  does  not  arise,  of  second
 class  or  third  class

 t  बू हन्य  मैं  मावा रण वान  पूछ
 रहा  ह,  वह  नो  कोन  माइकल  का  हो  गया  1

 Shri  Ha  hi.  So  far  as  others  are
 concerned,  it  ss  only  ४  report  It  1
 not  Government  decision  at  all.

 14.09  hrs,
 RE  QUESTION  OF  PRIVILEGE
 Shri  Hem  Barua  (Mangalda:)  Suir,

 may  I  draw  your  attention  to  a  very
 relevant  point?  This  morning  1  sub-
 mutteg  a  privilege  motion  against  the
 hon  Home  Munrstcr  ;n  relation  to
 Madhya  Pradesh  While  making  a
 statement  on  Madhya  Pradesh  the
 Home  Minister  admitted  that  the
 Governor  of  the  Sate  acted  on  the
 advice  of  the  so-called  Chief  Minister
 of  Madhya  Pradesh  He  3s  not  the
 Chief  Minister  now  unless  he  is  pro-
 Pped  up,  because  he  has  lost  the  ma-
 jority  im  the  Assembly  Now,  this
 Governor  has  behaved  in  a  very  par- tisan  manner  He  was  seen  in  the  last
 AICC  meeting  in  Delhi  also  attending
 that  meeting  He  has  betrayed  a  par-
 tisan  attitude  even  in  this  matter.  ३
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 Mr,  Deputy-Speker:  You  have  al-
 ready  been  informed  by  the  Speaker
 that  he  has  not  given  his  consent.  It
 has  been  disallowed.

 fi  wa  धक (8  (मुंगेर)  लेनि  गेर,
 पिशेगधिकफर  4  प्रीत.  ता  विचाराधीन दै
 गू  सती मोरंग पर के तर  के  कथ्यों के  आरे  मे।
 Mr  Deputy-Speaker:  It  is  under

 consideration  with  the  Speaker

 ai  ay  सिये  मे  nw  उसी  उठा  सग
 हुक्का  जवाब  भान  के  बाद  हग  क  कते
 बामीवादिगजाय।
 The  Mister  of  Parliamentary

 Affairs  and  Communications  (Dr.  Ram
 Subhag  Singh):  I  am  not  sure  whe-
 ther  the  Governor  attended  the  AICC
 meeting  or  not

 Shri  Hem  Barua:  I  have  been  told
 by  many  journalist  fmends  of  mune
 who  saw  him  in  that  meeting

 Dr.  Ram  Subhag  Singh:  He  did  not
 attend  as  a  member
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 Mr  Deputy-Speaker:  The  House
 will  now  take  up  the  Finance  (No  2)
 Bill

 औ  वर  लाल  गुप्त  (दिल्‍ली  रु दर)
 इ।।  जा  5 घटें  के  नये  gs  arg  रमन
 का  डिवीजन कैसे  शाप  कीजियेगा ?
 Mr  Deputy-Speaker:  Let  the  Fin-

 ance  Minister  move  it  and  make  hus
 speech,  then  we  will  decide  about  the
 tume

 Desai):  Sir,  I  move *
 “That  the  Bull  to  give  effect  to

 financial  year  1967-68,  be  taken
 into  consideration.”

 “Moved  with  the  recommendation of  the  President.


